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Government issued a Notification slating 
that compensation would be paid in res-
pect of the national and foreign owned 
enterprises nationalised under the Business 
Nationalisation Law, 1963 agd the Socialist 
Economic System Establishment Law, 1965. 
The Government of India have been in 
touch with the Government of Burma on 
the matter of compensation for assets left 
behind by Indian repatriates.

(c) and (d). The Burmese Government 
have constituted a Board for the assess-
ment of compensation in respect of the 
properties conccrned. The question of the 
admissibility of claims and payment of 
compensation will arise only after the de-
cision of the Board is known. The number 
of Indians who will get compensation or 
not and the amount involved is, therefore, 
not yet known.
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Centres established for RehabHitaftioa of 
Burma Repatriates

4969. SHRI B. S. MURTHY: Witt the 
Minister of SUPPLY AND REHABILITA-
TION be pleased to state:

(a) the number of centres established for 
the rehabilitation of Burma repatriates; 
and

(b) the plans, if any, to further help 
these repatriates during the FiUk Pliin ?




